Honble the Chiel’ Justee and Hon'ble Judges of this Court have been pleased to make the

HIGH COURT OF DELIT : NISW DELII

ORDER

No£ 5 11-3/Gar AATHICI2025
Duicd. the 18" November, 2025

iotlowing pesingsiransters in the Delhi Higher Judicial Service with immediate effect:-
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ﬁf. , Name ol officer 1‘ FFrom Tu " District to Remarks
N, (MM ‘ which
‘- o % 4 o o allocated
R}n Kumar | District fudge District Judge West Vice Mr  Ajay
I'ripath: (Commercial {Commercial CGupta
Court)-08, South- | Court)-05. West, !
oo .| _Kast Saket TIC 5
Z b Ajay Gupta District Judge Special Judge - Vice Mr. Prashant .
: (Commercial (PC Acl) (CBI})- Sharma
i Courl)-05, West, 15, RACC
- T1iC
>, I'Mukesh Kumar | Special Judge (PC | PO-MACT-02, West Vice Mr. Sachin
- Act) (CB1)-05, West, THC Gupta
L B RACC
! - {larish Kumar Judge, Family Disirict judge West In a vacant Court .
. Court, North, (Commercial | carlier presided over
{ Rohini Court)-04, West, by Mr. Sanjeev
O THC Aggarwal
3. | Vecna Rani Judge, Family District Judge South-East 1 Vice Mr. Raj
Cour1-02, North- {Commercial Kumar Tripathi
| liast, KKD Cour)-08,
; South-Tast,
Sakel
N Sandcep Garg QSD (Gaz-II), Coordinator, - Vice Dr. Sumedh
: LoD & SCMSC DIAC (on Kumar Sethi
Deputation)
7. Shelly Arora PO-MACT-02, | ASJ(POCSQO)- West Vice Ms. Aditi
South-East, Saket | 06, West, THC Garg
8 . Sumedh Coordinator, ASJ-03, Shahdara | In a vacant Courl
Kumar Sethi DIAC Shahdara, KKD earlicr  presided
over by Mr. Anil
Kumar
ASI-03, New New Delhi | Vice Mr. Chander

Ty Prashant Sharma

Special Judge (PC
Act) (CBD)-15.
RACC

Delhi, PHC

Jit Singh

oL TUAm ilahh—[{_awal

Joint Registrar
(Judly, DHC

|
|

OSD (Gaz-11),
lioDB &
SCMSC (on
Deputation)

Viee Mr. Sandeep

i

Garg
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rl‘i_ Coletic | Rashmi  AST (POCSO- Special Judge - Vice Mr, Mukesh
| - Kujur 06, East. KK (PC Act) {(CID- Kumar
. 05, RACC | ___ I
2 Rajesh Kumar AST (8¢ Judge. Fanly North Viee Mr. l1larish
1 POCSO)Y. Cemiral. | Court, North, Kumar
; THc Rohini ;
130 UAdit Garg ASI(POCSO)- | POMACT02. | South-liast | Vice Ms  Sheliy
! ; 06, West. ! 1IC South-last, Arora
£ ' B Sllk_(?j‘_ —_
| 14. ! Chunder Jit Singh]  ASJ-03. Now Tudge. Family | North-East | Viee Ms. Veena
E Delh:, 11:C Court-D2. Rani
i Norh-1ast.
! KKD . -
15, "Sachin Gupla PO-MACT-02. | ASI(SC- Central | | Viee Mr. Rajesh |
i West, 11IC 1 POCSO). Kumar |
: i Central, THC L ;
¢ 16. fVEl-Si.l—ndhl‘il On Complesior of A8 (POCSO)- l:ast Vice Ms. Colette i
' | Chhaunkar training atier 06. liast. KK} Rashmi Kujur
o s _premation ~ e s s N _
Noles:-
L. The judicial officers si:li be under the control o the Principal District & Sessions
Tudge of the district tv wiict they have been allocated.

(£

The judicial officers wiicr ransfer shall notify the cases in which they had reserved

judgmentsforders belore rehinquishing the charge ol the court in terms ol the

posting/transler order

e judicial officers shall pronounce judgmenisforders inall

such maners on the dre ixed or maximum witkin o period ol 2-3 weeks thereol,
notwithstanding the postisgiranslier. Date of pronouncement shall be notitied in the
cause list ol the court ©o which the matter pertinns as alsa ol the court to which the
judicial ofTicer hus bece trerslerred and on the website.

Lndst. No.___

§260-—6294
b3 Gaz |ADIICT2025

BY ORDER OF THE COURT
Sde
(ARUN BHARDWA.J)
REGISTRAR GENERAL

Dated. the 18" November, 2025

Copy forwarded for informatio:r and necessary action 1o: -

1. All the Principal District & Sessions Judges. Delhi.

2. The Principal District & Sessions Judge cum Special Judge (PC Act) (CBi Rouse

Avenue Courts Complex. New Delhi,
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cas

Dt e e avv mamTmaata b BRI T T

The Prneipal Judge. Fanuly Courts (HQ). Dwarka Courts Complex, Dwarka, New
Delln,
Lhe Secretary. Ministry o mance, Guvernment of India, North Block, New Delhi.
e Member Seerctary, Delhi State Legal Services Authority, RACC, New Delhi.
he Director (Administration). Delhi Judicial Academy, Dwarka, New Delhi.
e Principal Secratary (Law, Justice & legislative Alfairs), Govi. of NCT of Delhi,
Now Dehi-110002.
Ve Pringipal Seerciary (1Home). Govt of NCT of Delhi, New Delhi-110002.
e Principal Sceretary (Power), Govt of NCT of Delhi, New Delhi-1§0002.
e Seerctary (Labour), Govt. o NC1 of Delhi, Shamnath Marg, Delhi-110054.
Lhe Director of Prosecution, CB1, Block No.3. [I Floor, CGO Complex, Lodhi Road,
New Dethi-3.

13 e Director, Directorate of Prosecution, Tis Hazari, Dethi.

3. ia¢ Director General, Narcotics Control Burcau, West Block, 1 Wing-5, Scctor-07.
R.K.Puram, N. Delhn-110066.

14. Tie Commissioner of Police, Police FHeadquarters, New Delhi.

: The Commissioner. Delhi Municipal Corporation, Civic Centre, Minlo Road, New
1elni.

. The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi.

 “the Registrar-cum-Secretary lo Hon'ble the Chief justicc, Delhi High Court, New Delbt.
_PS 10 all Hon'ble Judges, Delhi High Cour, for information of Honble Judges.

The JR-cum-P.A. to Registrar General, Delhi High Court, New Delhi.

0. All Registrars, Delhi 1igh Court, New Delhi.
1. The Joint Registrar (Vigilance-I), Delhi High Court, New Delhi.

_“he Joint Registrar (Vigitance-11), Delhi High Count, New Delhi.

3 [he Joint Registrar (Gazette-1B), Deihi High Court, New Delhi.

“: the Pay & Accounts Officer, Tis lazari, Delhi.

5 Ihe Director (1), DIIC, with request to display this order on website of Delhi High
Coun in accessibility format,

_The Hony. Seerctary, Delhi High Court Bar Association, Delhi High Court, New Delhi.

. Lhe Tlony. Secretary, Delhi Bar Association, Tis Hazari Courts, Dethi.

% The Hony. Secretary. New Dclhi Bar Association, Patiala House, New Delhi.

29, The Hony. Sceretary. Shahdara Bar Association, Karkardooma Courts, Delhi.

30. The Hony. Scerctary, Rohini Courts Bar Association, Rohini, Delhi.

I'ne Hory. Scerctary. Dwarka Courts Bar Association, Dwarka, New Delhi.

T'he Hony. Sceretary. Sakel Courts Bar Association, Saket, New Delhi.

CJhe llony. Scerctary, Central Delni Courts Bar Association, Rouse Avenue District
Courls, New Delhi.

personal file of the officer concerned.

. Guard File.

(RAj KUMAR RAWAT)
JOINT REGISTRAR (GAZ.-IA)
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

No.

TIS HAZARI COURTS : DELHI

3 A Bl ik
: T S0 Ga IPD &S] West/2025 Dated. Delhithe

12

7
8.
9.
10.
11

Copy forwarded 1.+ -
The Judicial Officers «oncerned of West District. Tis Hazari Courts, Dell.
The Officer Incharee. Administration Branch. West District. Tis FHazar
Courts, Delhi.
The Branch Incharge:DD0O, all Branches of West District. Tis Hazari Courts,
Delhi, -
Tre Branch Incharge. lucilitation Centre. Tis Hazari Courts, Delhi.
Tke PS (o Principal Disrict & Sessions Judge. West District. Tis Hazuri
Courts. Delhi
The Reader to Princip.! District & Sessions Judge. West District, Tis Hasurs
Ceurts. Delhi

. The O/o CIM. West District. Tis Hazari Courts. Delhi,

For uploading on LAYERS

For uploading on centralized website through LAYERS.

Dealing official LAYERS seat. Tis Hazar Courts. Delhi tRoom No.207).
The Secrctary, Delhi Bar Association, Tis Hazari Courts, Delh .

(Ajay Gupta)
Officer Incharge (Judicial Branch)
DJ (Commercial)-05, West Distt.
For Principal District & Sessions Judge (West)



